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20.12.2018 (DB-) (Circuit at Port Blair) '

Ld. Counsel for the applicant submits that the MA. 
351/328/2017 filed for reviving the Original application 
has become infructuous.

Accordingly, M.A is disposed of as being infructuous.

!SV
Is

(Nandita Chatterjee ) 
Member(A)

(Bidisha Banerjee ) 
• Member(J)

ss


